“77 0.p. N0.107/93  Dt. 18.6.1993.

None present for the applicant.

Shri Ravi Shetty is present for the

Respondents. 2hxx
.  adgmit. Shri Ravi Shetty files
reply. Rejoind€r, if any,within
four weeks. The mattér to appear
{ ] pefore the Registrar for completion
‘ | of pleadings on 20.8,1993 and then

on sine die list.
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(USHA SAVARA) (M. 5. DESHPANDE )
| MEMBER (2) v ICE-CHAT RMAN
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0.A.107/93. Dt., 20.8.1993.

' | Mr.R.S. Palkar, counsel for the

applipant. Mr.Ravi ghetty, for Mr. |
R.K. shetty, counsel for regpondents.

since the reply of regpondents haz
already been filed in the matters
Keep this matter in the sine-=die

‘{ list. At the time of fixing the date

of hearing notice may be issued to

the applicant. : 52/

Registrar.
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